FORM A
PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016]

For the Attention of the Creditors of ' EKDANTAM INFRA PRIVATE LIMITED’

Relevant particulars
1 Name of Corporate Debtor Ekdantam Infra Private Limited
2 Date of Incorporation of Corporate | 24.02.2012
Debtor
3 Authority under which Corporate Debtor | Registrar of Companies (ROC), Delhi
is Incorporated / Registered
4 Corporate ldentity Number / Limited | U45204DI1.2012PTC232015
Liability Identification Number of
Corporate Debtor
5 Address of the Registered Office and | 56, Ground Floor, Vinobapuri, Lajpat Nagar,
Principal Office (if any) of Corporate | Part-1I, New Delhi - 110024
Debtor
6 Insolvency Commencement Date 1in | 13.04.2017
respect of Corporate Debtor
7 Estimated Date of Closure of Insolvency | 09.10.2017
Resolution Process
8 Name, Address, Ifmail Address and the | Mr. Rakesh Wadhwa,
Registration Number of the Interim | Insolvency Professional,
Resolution Professional Address - 13, GIf, Indra Vihar, Nr Kingsway
Camp, Delhi-110009
Email - pwrcorp@gmail.com
Registration No.: 1P-00010/2016-17/1025
9 Last Date for Submission of Claims 27.04.2017 '

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process against Ekdantam Infra Private Limited on 13.04.2017.
The creditors of Ekdantam Infra Private Limited, are hereby called upon to submit a proof of

their claims on or before 27.04.2017 to the interim resolution professional at the address mentioned
against item 8.

The financial creditors shall submit their proof of claims by electronic means only. The operational
creditors, including workmen and employees, may submit the proof of claims by in person, by post or
electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
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Insolvency Professional
1P REGISTRATION NO. IP-00010/2016-17/1025
Date-18.04.2017

Place -

Delh:




